
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

T.C.S.P No. 1o2l\MAHI /2017

CORAM Present SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 16, I 1.2017

NAME OF THE PARTIES: Safe House Information Management Solutions
Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ot the Companies Act, 2013.

ORDER
rcsP 101/230-23ZNC
TCSp 102/230-23ZNCLT/MB/MAlV2017

For the name of the Transferor companv in Tcsl, No.t02/2017 h;rs

mistakenlv not been reflected in the Attendance-cum-Ortler Shcet, the same i\
herebv corrected by incluciing the Compnnv pttition (TCSIIl02/23t)_

232/NCLT/MB/MAH/2017) .rs another Company Schc.me petitior nnd jts namt M/s.
Safc House lnformation M.lnagement Solution pvt. Ltd. is herebv in.luded in thr
Cause Title, as sought by the petitioner Counsel.
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V. NALLASENAPATHY
Nk'nrber (ltchnical)

B.S.V. PRAKASH KUMAR
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